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from West Bengal will be relieved as
and when the local staff have been
trsined.

Telephones

2579, Shri Subiman Ghose: Will the
minister of Transport and Communi-
cations be pleased to state:

(a) the number of telephones at
present in the town of Burdwan; and

(b) the number of applications pend-
ing for connections, and the date of
the earliest applications?

The Minister of Transport and Com-
munications (Shri 8. K. Patil): (a)
2317,

{b) 103.
tion 19-5-55.

Date of earliest applica-

Electric Trains

2580, Shri Snbiman Ghose: Will the
Minister of Railways be pleased to
state what was the amount spent for

opening ceremony of the electric
trains upto Burdwan on the 31st
August, 1958?

The Deputy Minister of Railways
(Shri SBhahnawar Khan): Rs. 2180,

Sharavathy Valley Project

2581. Shri Wodeyar: Will the Minis-
ter of Irrigation and Power be pleased
to state:

(a) whether the residents of the
submerged areas in the Sharavathy
Valley Project submitted a memoran-
dum to the Central Government {fo~
their rehabilitation and compensation
for their submerged areas;

(b) it so, what steps Government
have taken for implementation of
their demands;

(c) the nature of rehabilitation and
compensation schemes thought of; and

(d) the total amount allotted for
the purpose in the whole project?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) to (d).
A statement is Izid on the Table of
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the House. [See Appendix VI, an~
nexure No. 82.]
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Slum Clearance in Delhi

2583, Shri Arjun Singh Bhadauria:
Will the Minister of Health be pleased
to state:

(a) the number of evacuee houses
and premises in Delhi transferred by
the Rehabilitation Ministry to the
Ministry of Health for clearance of
slums and development from January
1956 to August, 1958;

(b) the steps taken by the Minis-
try so far in regard to these premises;

(c) whether the authorised ter}gnts
of the evacuee houses and premises
are permitted to develop the same in
accordance with the approved plans





